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[Tmnslotidn] A ,,, t>tN~' \~, (b) if so, the details of the propo-
sal; and 

Ainbip at Parbhani (M~h!!!) 
4361. SHRI ASHOK ANANDRAO (c) the action Government prc'pose 

to take in this regard? DESHMUKH: Will the Minister 
of CIVIL A VIATION be pleased to 
state: 

(a) whether a survey has been con-
ducted to construct an airstrip at Par-
bhani in Maharashtra and if 5.0. the 
steps taken in this regard; and 

(b) if not. the reasons therefor? 

THE MINISTER OF ENERGY 
AND MINISTER OF CIVIL A VIA-
nON (SHRI ARIF MOHAMMAD 
KHAN): (a) No, Sir. 

(b) No request has been received 
either from the State Government 
Authorities or from the airlines to this 
effect. National Airports Autho-
rity also has no plans to construct air-
field at Parbhani due to financial 
constraints. 
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[English] 
Setting up of Drug Formulations Unit 

in Madhya Pradesh - --~-~ 

4362. SUR! MADI1A VRAO-SCIN-
DIA : Will the Minister of PETRO-
LEUM & CHEMICALS be pleased 
to state: 

(a) whether there is a proposal to 
set up a drug formulations unit in 
public sector in Madhya Pradesh; 

THE MINISTER OF STATE 
IN THE MINISTRY OF PETRO-
LEUM AND CHEMICALS (SHRI 
BHAJAMAN BEHERA): (a) No, Sir. 

(b) and (c) Do not arise. 
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Representation to I.A.A.I. 
4363. SHRI CHHA VIRAM AR-

GAL: Will the Minister of CIVIL 
A VIA TION be pleased to state' 

(a) whether any representation was 
submitted by l.A.A.1. Karamchari 
(Youth) Congress to the Manage-
ment of International Airports Autho-
rity of India; 

(tb) if so, when and the details 
thereof: and 

(c) the action taken so far on the 
representation? 

THE MINISTER OF ENERGY 
AND MINISTER OF CIVIL A VIA-
TION (SHRI ARIF MOHAMMAD 
KHAN): (a) Yes. Sir. 

(b) and (c) The details of these 
representations and the action taken 
on them are given below in the state-
men[. 




